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Hospital Workers In Kf'raJa 

1483. Shri WarIor: Will the Minia-
ter of Health and Famll, PlalllllDC be 
pleased to state: 

(a) whether the Kerala Government 
have rerently received any represen-
tation from the Hospital workers re-
garding their salaries and working 
conditions; and 

-(b) if so, ,the action taken thereon? 

Tbe Mlnlster of Health and Faml1, 
Planning (Dr. Shshila Nayar): (a) 
Yea, Sir. 

(b) The matter ia under conaldera-
toin of the State Government. 

Recover, of Market Rent from Private 
Indlviduala for Government Accommo-

dation 

UIM. 1Ihri Vishram Prasad: 
Shri YlISIlpal Singh: 
Shri Bagari: 
Dr. Ram Manobar Lohla: 
Shri Kishen Pattna,ak: 
Sbrl Uti,a: 

Shri Dhalellhwar Meena: 
Shl'i Ramachandra Ulaka: 

Will the Minister of Works, Ho~ 
&lid Ur.... DevelOllllleDt be pleued 
to atate: 

(a) whether Government have 
decided to charge market rent from 
all private individuals who are not 
eligible for Government accommo-
dation but are occupying it; 

(b) if so, whether it will be given 
retrospective effect; and 

(c) if not, the reasons therefor? 

The Minister of Works, Hoaslna' alUl 
Urban Development (Shrl Mebr 
Chan' Khanna): (a) Yes. 

(b) No. 

(c) It would be unfair to give re-
trospective elre .. t to such decisions. 

Examination for Post-Gr,-. 'Iate 
Medical Stadies 

1485. Shri Shree Narayan Das: 
811ri Visbwanath Pandey: 
Shri Ramachandrlll Ulaka: 
Shri Dbaleabwar Meena: 

Will .the Minister o'f Healtb and 
FunDy Planning be pleased to refer 
to the reply given to Unstarred Ques-
tion No. 92 on ,the 4th November, 
1965 and state: 

(a) wh~jh('r th" proposal for the 
introduction of an All India Exam!-
·n: .. I;on for Post-graduate Medical Stu-
dks has ~ince been finalised; 

(b) if so, its details; and 

(c) if not, the reasons therefor? 

The Minlater of Health and PamU, 
Planning (Dr. SushOa Nayar): (a) 
to (c): No, Sir. The proposal has 
been kept in abeyance for the present 
while the experiment of the Indian 
Academy of medical sciences to hold 
national examinations is being watch-
ed. 




